IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
JAIPUR BENCH, JAIPUR
~ORDER SHEET

Al"PLICATION NO.:

Applicant(s) L.L. Meéna

Advocate for Applicant (s)

MAs 298/02 & 299/02 in OA 395/96

Respondent (s) UOL & Others

. Advocate for Respondent (s)

NOTES OF THE REGISTRY ORDERS OF THE TRIBUNAL
9 2122003

Mr; Mahendra Slngh Counsel for the

applicant, -
Miss Shalini Sheoran, Proxy counsel for

Mr, Bhanwar Bagri, Counsel for the
. : .respondentsy
MA No, 298/02 has been filed, for
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restoration of OA No, 395/96 dismissed in

" default vide order dated 2,5,2002, The

MA No, 299/02 is filed for condoning the

delay in filing the restoration gpplicatio

2. Heard the leamed counsel for the
partiesy
241 The learned counsel for the epplice

submits thd these MAs have become infruc-
tﬁous since private respondents havz sinc:
Tetiredy He further submits that he does
not want to éersue these MAs further, In
the circumstances, these MAs ape dismisse
as hayihg become infrucﬁdous;
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(M. L, CUHETAN) (H ;07 GUPTA)
MEMBER (J) - - MEMBER (A)




